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Capital Investment In the Organised 
Drag Industry

3992. SHRI C. K. JAFFAR SHA- 
RIEF: Will the Minister  of PETRO
LEUM AND CHEMICALS be pleased 
to state-

(a) the total capital investment in 
the organised diug industry m the 
country at present; and

(b) the percentage of share of 
foreign controlled drug firms in drug 
industry m the country at present?

THE  MINISTER OF STATE  IN 
THE MINISTRY  OF  PETROLEUM 
AND CHEMICALS  (SHRI  K.  R. 
GANESH)  (a) and (b)  She total 
paid up capital in equity in  the or
ganised sector of drugs and pharmace
utical industry is about Rs Hi cror
es out of which the share of foreign 
controller drug firms  with  foreign 
equity exceeding 50 per cent  is 
Rs- 27 19 crores (excluding May and 
Baker Limited, Anglo Thai Corpoia- 
tion, Chesbrough Ponds Inc, Cooper 
Laboratories, C W Carnrick, Nicholas 
of India Limited, John Wyeth Bros, 
and Smith Kline and  French—which 
are branches of foreign companies op
erating in India).  The percentage 
jf share of foreign controlled  drug 
firms m terms of total equity m the 
organised sector is 24.1,
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Decision on Recommendation of Third 
Pay Commission regarding Temporary 

Officers In Railways

3794  SHRI  VIRBHADRA
SINGH* Will the Minister of  RAIL
WAYS be pleased to state:

(a) whether Government have since 
taken any decision on the recommen
dation made in Para 53 of Volume II 
(Part II) of the Report of Third Pay 
Commission  regarding  Temporary 
Officers in Railways;

(b) if so, the broad outlines of the 
decision taken; and

(c) the action taken in pursuance 
of the decision?




